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P nsion Sch me. Re of the cu e are 
:awaiting finali :ion for want of State 
'V rificati n r ,rt and/or requi'it infor-
.mation from the applicant . 

(f) he annual e penditure on imple-
mentation of Swatantrata Sainik amman 
1'f n ion cherne iRs. 36 cro,re . 

(g) Tbe Centr J Government operat~s the 
. cherne for award of Tamra Patm apart 
from watantra ani Samman Pen ion 

' cherne. Th re i aL 0 a Freedom Fighter 
Home in New Delhi providing boarding, 
'lodging and medical facilities etc. to old/ 
infirm freedom fighter who have no one 
1 look after them. Thi i run by the 
DeJhi Admini. :ration on grant f 'om the 
Mini try of Home AfIair. Be ide the e, 
the State Government /Union Tcnitories 
Admini tration. have . their own chemes 
for th grant of various b~nefit to freedom 
1ight rs. 

tatement 

he Gov rnment bav taken th~ f How-
ing deci ion in conn ction with impl m n-
lati n of Swatantrata Sainik amman 
Pen. i n heme:-

(i) In re peel of claim of jai l suffer-
'jng, th overnment will ~ow accept 
certificate of co-pri oner hip from any 
two renowned freedom fighter. , who 
them elve. had undergone impri onment 
'for n t Ie than one year in connection 
with Freedom truggJe and are recipient 
of Tamrap tra and pen ion from the 

entrat Revenll . Under the e i ting 
l'rovi ion of ch me, uch co-prj oner 
'certificate were acceptable only when 
they had been i ued by a sitting or 
former legi Jator. 

(ii) The Governm~nt will al 0 accept 
·documentary evidence ba ed on Ii ts and 
books in regard to political uffering 
which had already be n publi 'hed by 
1951-52 by v riou Sta:e Go ernment3 
. nd other Qua i Official Agencie . 

(iii) Flogging/whipping or caning 
'awarded by th Court h been r cog-
ni ed a qualifying uffering for the 
purpo e of grant of Samman Pension and 
ten stroke will be treated at par with 
ix month impri onrnent tc. 

(iv) HolJweU ' Monument Removal 
Movement-1940 ha been accepted as 
part ~f the National Freedom Struggle 
for th... purpose of grant of Sa man 
Pen ion from 1-8-80. his Movement 
wa pon ored by Netaji Subh~sh 
'bandra Bo e for the removal of the 

Hollwell Monument which wa ' errected 
by the Briti her to commemorate, what 
u 'cd to be termed a the Black Holo 
rna acre. 

(v) The per on of x-INA, who bad 
bell ent to New Guinea and adjoining 
J 'land and had undergone extreme 
hard hip ' tarvation, although they did 
not suffer any formal imprisonment, have 
be n admitted to Samman (len ion 
ch me from 1-8-1980. 

Help to Sclleduled Tribe 

631. SHRI P. RAJAGOP L NAIDU: 
Will the Mini ter of HOM AFFAlRS be 
plea 'ed to tate: 

(a) whe~her it i fact that Government 
are helping the area where the .. cheduled 
Tribe are in a rn jority in a population of 
ten thou :dnd; and 

(b) if ~o the help giv n Ja t year? 

, THE ]\fJ !'\JS' R STATE IN THE 
MfNI RY OF HOM AFFAIRS (SHU 
NIHAR RAt JAN LASKAR): (a) Outside 
the trib I ub-Plan ' area identitled in the 
Sta:e on the ba is of blocks/t,lukas having 

ach a majority of chedulo!d tribe popula-
tion, pockels who e total population i 
10,000 or more of which srheduled tribes 
con titllte' more than 50 per cent have also 
been identified with a view to ensuriAg 
accelerated devclppment of the area and the 
people. 

b) Tn 1991-82. a um of R . 9.40 crore 
a atlo.;ated by the Mini ,try of Home 

Affair ~o th concern d St tt! fnr deve-
lopmem I)f pocket of tribal concentration. 

o bility of effing Gold in Chittoor' 
District, Andhr Prad€ h 

32. HRI P. RAJAGOPAL NAIDU: 
Wi 11 the inister of STEEL AND MINES 

plea d to tatc: 




